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(d) if so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (a) and 
(b) As per the Indian Council of Medical Research publication titled 'Assessment of Burden of Non-
Communicable Diseases, 2006', the total number of adult population suffering from diabetes in India 
in 2004 is estimated to be 37.77 million out of which 21.40 million are in urban areas. 

(c) and (d) Diabetic patients are treated in the healthcare delivery system up to District 
Hospitals and Community Health Centres besides Medical Colleges and tertiary health care 
institutions. 

The Ministry of Health and Family Welfare has formulated a National Programme for Prevention 
and Control of Diabetes, Cardio-vascular Diseases and Stroke (NPDCS) with an estimated cost of 
Rs.499.38 crore for implementation during the remaining two years of the 11th Five Year Plan and is 
under process. 

Inclusion of minority in BPL list 

*277. SHRI RAJEEV SHUKLA: Will the Minister of RURAL DEVELOPMENT be pleased to 
state: 

(a) whether Government proposes to provide automatic inclusion of minority in the Below 
Poverty Line (BPL) list of families along with SC/ST; and 

(b) if so, the status of the proposal? 

THE MINISTER OF RURAL DEVELOPMENT (SHRI C.P. JOSHI): (a) and (b) This issue is 
under consideration of the Department and a decision will be taken as per results of pre-testing to be 
conducted, advice of experts and opinion of the State Governments on the subject. 

Work orders from Railways 

†*278. SHRI SHREEGOPAL VYAS: Will the Minister of HEAVY INDUSTRIES AND PUBLIC 
ENTERPRISES be pleased to state: 

(a) the value of orders his Ministry's undertaking have got from the Railways, during the last 
three years, year-wise and State-wise; 

(b) whether works assigned each year, have been completed; 

(c) the percentage of completion thereof; 

(d) the additional orders, these undertakings are expecting to get from Railways during next 
five years; and 

(e) whether they have the adequate capacity to complete these orders? 

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI VILASRAO 
DESHMUKH): (a) to (c) The value of orders, PSEs under Department of Heavy Industry have got 
from the Railways, during the last three years, year-wise and PSE-wise are placed below:- 

† Original notice of the question was received in Hindi. 
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(Rs in crores) 

CPSEs  2007-08   2008-09   2009-10  
        (up to February 2010) 

 Work  Work  % of  Work  Work  % of  Work  Work % of   
 order  order  completion order  order  completion order  order  completion 
 received completed  received completed  received completed  

Bharat Bhari Udyog Nigam Ltd. Group. 135.06  56.12  41.55  977.70  64.94  6.64  112.80  209.07*  185.43* 

Bharat Heavy Electricals Ltd.  1099.00  1069.00  97.27  977.00  968.00  99.03  1467.00  1456.00  99.26 

Heavy Engineering Corporation Ltd.  12.23  11.95  97.71  24.61  7.63  31.00  11.51  0.07  0.60 

Cement Corporation of India Ltd.  50.88  11.38  22.36   NIL   42.00  20.37  48.52 

Bridge & Roof company (India) Ltd.  8.65  8.65  100.00  7.93  7.93  100.00  17.96  7.95  44.26 

Engineering Projects (India) Ltd.  105.66  63.39  60.00  1.03  1,03  100.00   NIL 

Instrumentation Ltd.  6.35  6.35  100.00  11.57  11.39  98.54  9.19  1.14  12.40 

TOTAL  1417.83  1226.84  86.53  1999.84  1060.92  53.05  1660.46  1694.60  102.05 

*Orders completed include the completion of previous orders as well as the order received during the year. 

Note: The PSEs under the Department got orders, from different Zones (Northern zone, Eastern Zone, Central Zone etc.) of the Ministry of Railways, which span over more than one State. 
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(d) and (e) As the orders are awarded by Railways through a tendering process, the 
additional orders for the next five years will depend on the outcome of the tenders in which the PSEs 
participate. The PSEs respond to the tenders brought out by Railways in keeping with their 
manufacturing capacities. 

Market share of LIC 

*279. SHRI VIJAY KUMAR RUPANI: Will the Minister of FINANCE be pleased to state: 

(a) the market share of the Life Insurance Corporation (LIC) in insurance industry from 2006 
to 2009, year-wise; 

(b) whether the market share of LIC has increased during the last three years; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): (a) The market share of Life 
Insurance Corporation of India (LIC) from 2006 to 2009 in terms of policies and first year premium 
income is as follows: 

Year % Market share in terms % Market share in   
 of policies terms of first  year  
  premium income 

2008-09 70.52 61.12 

2007-08 73.93 64.02 

2006-07 82.83 74.32 

(b) to (d) In the year 2000-01, the life insurance market was opened up to the private sector 
and as on date there are 22 Private Insurance Companies as against one Public Sector Insurance 
Company, namely Life Insurance Corporation of India (LIC). In a growing market, where new private 
players are entering, the market share of the leading player i.e. LIC is bound to reduce. However, 
since opening up of the sector, the growth of life insurance industry, which is generally measured by 
life Insurance penetration (premium as percentage of GDP) has increased from 2.15% in 2000-01 to 
4.00% in 2008-09 which shows a healthy growth of life insurance in the country. During the same 
period total premium of Private Life Insurance Companies has increased from Rs. 273 crore to Rs. 
64,503 crore, thus, registering an accretion of Rs. 64,230 crore as against the total premium of LIC 
which has increased from Rs. 49,822 crore to Rs. 1,57,288 crore with a total accretion of Rs. 
1,07,466 crore. 

In the current fiscal year, upto 28th February, 2010 the LIC has increased its market share in 
terms of First Year Premium to 65.06% and in terms of policies to 70.79%. 




